CP No.69(ND}2014

RT No. 34/2016
Adishwar Jain & ors i, PEtItiONETs
Yersus,
M/s Sundesh Springs Pvt. Ltd & ors. ...... . Respondents.
Present: Mr. Rajeshekhar Advocate, for the petitioner,
Wone for the respondents.

Learned counsel for the petitioner again filed Memo of Appearance and

1
submits that the argning counscl Mr, lj'l‘yush Kant Jain, Advocate, is down with
fever and snspectgdDengue and seeks time to file Power of Attorney on behalf

of the petitioner. Last opportunity granted. Adjourned to 17.10.2016 for

arputnents.
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